NATIONAL COM PANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

CP (CAA) No 46/NCLT/AHM/2017
In CA(CAA) No 46/NCLT/AHM/2017

Coram:  Present: Hon’ ble Mr. BIKKI RAVEENDRA BABU

MEMBER JUDICIAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD' o

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 14 07. 2017

Name of the_ Company: o o Amola Ho_Idingstt Lta.
' - ' Arminius Enterprises Pvt. Ltd.

A AT Tl Wyl

Section of the 'Compa,nies Act: Sectlon 230 232 of the Compames Act 2013

S. NO NAME (CAPITAL LETTERS) ' DESIGNATION

1 wAT] S_QQDNRH‘IQ wm,a‘f‘c. F”F‘:Tm NER.S
'ORDER

~ Learned Advocate Mrs. Swati Soparkar present for Petitioners.

Common representation of Regional Director received. . -

Representation of Official Liquidator received in transferor company.

Heard arguments ot Learned Counsel for Petitioners. "

Petition is admitted. ' N

Date of hearing 1s fixed on 0908 2017

Petltloner shall advertise Notice of heanng of thls petltlon in “Indlan Express -

Ahmedabad Edition and Sandesh Daily Ahmedabad Edition” not less than ten days

betore the ﬁxed date of hearmg, calling for obj ectlons if any, on or before the date
~of hearing. - -

- Petitioner shall issue notices to Regional Dlrector and Ofﬁmal quuldator 1nform1ng '
the date of hearmg -

Meanwhile petltloner may file reply, if any, on representatlons of Statutory, o
Autbhorities. '

[ist the matter on 09 08 2017.

W (e Y- 1)
BIKKI RAVEENDRA BABU =~
" MEMBER JUDICIAL

Dated this the 14th day of July, 2017.

__SIGNATURE __




